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CENTRAL ADMINISTRATIVE TRI BUNAL
JABALPUR BENCH, JABALPUR

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

D ated ' 1 - 7

Registration No'.

VERSUS
1 V . ,

X' Respondent (s)

/ /

A copy of the ORDER d a ted .........r r . ......................... passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necesssiry action.
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f f f  er  CTfe:

2^.12.2006
A p p l i c a n t  by S h r i  Garvesh B a rs a tg a  on 

b e h a l f  o f  S h r i  S e t h i .

R e sp o n d e n t s  by Shri. V iv ek  Saran .

Heard th e  le arn ed  c o u n s e l  f o r  th e  

p a r t l< ? s .

I t  has b een  subm it te d  by  Ihe l ea rn ed  
c o u n s e l  f o r  th e  a p p l i c a n t  t h a t  as  per  t h e  Hon'ble  
High C o u r t ' s  o rd er  j>assed i n  Writ P e t i t i o n  No.  
Î ‘>2-^/2006,  th.j o rd er  o f  t h e  T r ib un a l  xs-as t o  be  

ImpleTnented w i t h i n  a p e r i o d  o f  t h r e e  months  
v/hlch e x p i r e s  on 2 0 t h 'Doce^T^ber, 2 006 as  the  
copy  of  t h e  a fo r e m e n t io n e d  ord er  v;as I s s u e d  on 
2 0 th  Sep tem ber,  2006.

The l e a r n e d  c o u n s e l  f o r  th e  r e s p o n d e n t s  
s u b m i t t e d  t h a t  the  a p p l i c a t i o n  f o r  e x t e n s i o n  of  

t ime was c o n s i d e r e d  b y  t h e  T r i b u n a l  in  MA No.
||£’ | / 2 0 0 6  and two months f u r t h e r  t im e was a l l o -  
v.’ed fo r  im p l e m e n ta t io n  o f  t h i s  o rd er .  T h i s  two 
months p e r io d  would be e x p i r i n g  on 7th F eb ru ary,  

2 007 .
I n  v i e w  of  t h i s  f a c t  i t  has  b e e n  prayed  

t h a t  t h i s  e x e c u t i o n  a p p l i c a t i o n  rnay a l s o  be  
c o n s i d e r e d  s i m i l a r l y  and t im e  upto 7th  Feb ru ary,  
2 0 0 7 -may be a l l o w e d  f o r  im p le m en ta t io n  o f  t h i s  
T rib un a l . '  T h i s  prayer i s  a c c e p t e d  and t h e  t ime  
i s  e x t e n d e d  upto  7th F eb ru ary ,  2007 f o r  
i m p l e m e n t a t io n  o f  t h i s  o r d e r .

MA Is  a c c o r d i n g l y ,  d i s p o s e d  o f .

s . / -
(A .K Ga ur) 
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CDi G . C .  S rlvastavn )  
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